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CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

Ne, M A,553 of 1998
- (0.A, 283 of 1996)

Date of Urdar s 8.1.1999

Present s Hon'ble Mr.Justice S, N, Mllicks Vice-Chairman,

Hen'b le l'tr:.i.P.Sing_h: Administ.:rativfmombor.-

BAIDYANATH S INGH
VSO

UNIGN OF INDIA & uas.
(EASTERN RAILWAY)

: For the app licant Mr.Asit Banerjees counssl,

For the respenaents; Nene

-

S, No mlli ok Vo Ce

In this I’LA s the apphcant prays fer rssterauwn of
U.A.283 of 1996 hich was iismlssad fer defaylt e the data
of admisgien hearing e 49.10.1998.

2. It is submitted by r.Agit Banerjae ld.advocatc e recerd
fer the applicent that dus te his illness he ceuld net sttand
the ceurt en the gaid date ane precesd uith the matter, It is

further submittesd by M, Banerjee that cepy af ths l'LA his been

served upun ths ld.ceunsal for the Sppegite party, Howsvars nene
hag appeﬂud today, '

3. Censidsring the submissisn of the 14, ceynsel For the

applicants ya are sd3tisfied that the app licant uas preovieed
by sur‘f‘ici-nt cayse frem attennng this Tribunal & the Wate of
hsaring,

4, Accerdinglys the erder sates 29,10.1998 is rocal'l.d'and the
U.A, bs resteres te its eriginal file and nutber. Tha O,A, be
listed fer aémissien hearing en 22, 3.1999, Mr.Rsit Banerjes is
dlrectld te ififerm the ld, ceaingsel for the rospm-ents abeaut the
resteratien,

5. M. A,553 of 1998 gtands dispesed of, Ne erear is passad

ag to cbsts.

(6.p.8ingh) | (s.mi}*ﬁlnck)

Adminigtrative Member : Vice- Chairman'



